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16 FE SUNDAY

FORM A

PUBLIC ANNOUNCEMENT "'l COCHIN MINERALS AND RUTILE LTD. (100% E.0.U)
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India AN 150 9007 : 2015 COMPANY AN ECO-FRIENDLY MODEL COMPANY SOCIAT
(Inslvency Resoluion Process for Corporate Persons) Regulations, 2016) Regd. Office: P No. 73, 11224, Market Road, Aluva - 683 101, Kerala,India. : N h——LlE 2

FOR THE ATTENTION OF THE CREDITORS OF . VF- 1484 - e 19
DISHA INFRASPACE SOLUTIONS PRIVATE LIMITED Phone: Off: 0434 - 2626789 (6 Lines) Fact: 0484 - 2532186, 2532207,

RELEVANT PARTICULARS Web: wunv.n:mrhndia.cumﬂﬁ:ﬁ;lé;;‘;ﬁ%{?f%iﬁﬂfﬁ.mm, infad@cmindiz.com As soc IATED ALOOHQLS & B HEWEH I Es Ll M ITED

1. | Name of corporate debtor Disha Infraspace Solutions Private Limited :
2. Date of incorporation of corporate debtor 04/06/2007 EXTRACT OF UNAUDITED STANDALONE FINANCIAL RESULTS C te /| Read Office: 4th FI BPE:{HétL1 _EFEEDME‘T?:FL;:?#?EE‘D#EE 008 (M.PY Ph - 0731-4780400
3. | Authority under which corporate debtor is Registrar of Companies — Chennai FORTHE QUHHTEH AND HALF YEAR ENDED 30.09.2025 DprFElE'.l' eg “:_E' Lor, : el II:Iﬂn"u.'EJ'. oot Th 0ad, Indore- . [ . ]I one | '
| incorporated / registered TR niakie) E-mail: investorrelations@aabl.in, Website; www.associatedalcohols.com
4. | Corporate Identity No. / Limited Liability U45402TN2007PTC063761 e alf — nﬁ
Identification No.of corporate debtor ter year | Corresponding
5. | Address of the registered office and principal | Plot No. B4 / 37, CMDA's Industrial Complex, Sl Particilars ended ended 3 months UN-AUDITED FINANCIAL RESULTS
office (if any) of corporate debtor Maraimalai Nagar, S. No. 166, 167, Mo, 30.09.2025 !U.Hlﬂ!iierrded!ﬂ.ﬂ 24| FUR THE QUA-RTER ENDED 3Uth SEFTEMBER, 2“25
L P I | [ Wnauived) [ Unaudied] naudied)
6. | Insolvency commencement date in respect of | Order dated 31.10.2025 (Copy received 1 | Total income from aperations 676415 | 14521.0 913571 In accordance with Regulation 33 of the SEBI| (Listing Obligations and Disclosure Requirements)
| Gororate debtor | O7-11-2029) | et rofit (oss) for the period foefore Tax, 6208 | 82950 | 118679 Regulations, 2015, the Board of Directors of Associated Alcohols & Breweries Limited based on the
7. | Estimated date of closure of insolvency 06-05-2026 Exceptional and for Extracedinary items] ; ; i : = :
| resolution process _ . [‘ ey S e ey T i T recommendation of the Audit Committee, has approved the Un-audited Financial Results (Standalone &
8. | Name and registration number of the G Ramachandran el profilyiLoss) 1or e per e Tax yadter i 4, 156,74 . , :
insolvency professionalactng as nterim | [BB11PA-002/IP-NOO167/2017-18/10437 3 Exceptianal and! or Extracecinary items) Consolidated) for the Quarter ended 30th September, 2025, at its meeting held on 08th November, 2025.
| resolution professional | 4 | Metprofiti{Loss) forthe period after tax (after 29488 | 62154 106,26 The Un-audited Financial Results, along with the Limited Review Report issued by the Statutory
9. | Address and e-mail of the interim resolution | Address: F 10, Syndicate Residency, Dr. Thomas Exceptional and! or Extracrdinary items) 7 P i e ] 5 '
professional, as registered with the Board | First Street, South Boag Road, T. Nagar,Chenna T : : ! . . Auditors, are available on our company's website: https://associatedalcohols.com/financial-results/
_ | Tamil Nadu ,600017. Email: ramgcs@gmail.com ; foral fpmpr(-henslmr Income urthrlanr!nd ‘ 197.31 617.92 700,69 The same can also be accessed by scanning the QR Code below:
10. Address and e-mail to be used for Address: Same as above comprising Profit (Lass) for the period (after fx)
correspondence with the interim resolution | Email: ip.displ@gmail.com and :lther{-:lmprehenm'e Incame (after tax) - N ) For Associated Alcohols &
| professional - _ _ b quTg.ah.:recamtal 183.00 183.00 J1a3.00 E E B . Limited
11., Last date for submission of claims | 21.11.2025 R | Revald - reweres Limite
12. Classes of creditors, if any, under clause (b) | Not Applicable 7 -1_:Er[:.:'#i;x{lhtl]féll?dngaﬁlf‘l:;ﬂﬂnfpiﬁf}zz.s yoi i i E ."
of sub-section (6A) of section 21, ascertained by | .
by the interim resolution professional Eaminig per share(of Rs. 10/- &ach) Tor continuing Prasann _Kumlﬂr Kedia
13 Narrs of sy Professionals denfied | NotApplcatl 8| and discontinued operations Place: Indore E Managing Director
c?eadﬁtoiz inua glgéz epresentative o Bisic 377 TR il Date: 08th Hﬂ"u"EthF, 2025 = DIN; 00738754
| (Three names for each class) . Diluted! 377 7.04 | 0l
i Ez; Sziz\i::r:fl;trt:jr;:i Weblink: hitps:/fibbi.gov.inhome/downloads Note: The above is an extract of the detaded format of Quartery and hall yeary Financal Results filed
- - : Kindly refer Insolvency and Bankruptey Board of with the Stack Exchanges under Requlation 33 of the SEBI (Listing Obligations and Disclosure
representatives are available at: aly Y an picy : :
India (Insolvency Resolution Process for Corporate Requirements) Regulations, 2015, The full format of the Cuartery and Haif yearly Resubts are
_ Persons) Regulations, 2016 for latest formats. available on the websites of the Stock Exchange(s) www,bseindia,com and on the company's website,
Notice is hereby given that the National C Law Tribunal has ordered th t of te insol ; i
e N e s e e ormencomenlof o cononts achency | | vl o, On behalfof the Board - mateme LYKIS LIMITED
The creditors of Disha Infi Solutions Private Limited, are hereby called upon to submit their claims with proof AINERA :
before 21.11,2025 o hinerimrosoluon profesianal t heatess menlioned aganstntryNo.10. Th inancilcreditors SRS RS D A REE LR CIN: L74999MH1984PLC413247
shall submit their claims with proof by electronic means only. All other creditors may submit the claims with proof in person, by Pl il s . fﬁ T ;
tor by electroni . Afinancial creditor belonging to a class, if any, as listed against the entry No. 12, shallindicate it . .
o o o i 1o s e ey oot st oo o o5 o son|  [Poce-Aia WLl Registered Oftice: 4th Floor, Grandeur Building, Veera Desal Road, Opp. Gundecha,

authorized representative of the class [specify class]in Form CA.
Submission of false or misleading proofs of claim shall attract penalties.

Symphony, Andheri - West, Mumbai- 400053, Maharashtra, India

— e ondsghetr of ek Rosoon Prifveson Tel: +91 22 4069 4069 | Fax: +91 22 3009 8128 | E-mail: cs@lykis.com | Website: www.lykis.com

The Un-Audited (Standalone and Consolidated) Financial Result for the quarter and half year
ended September 30, 2025 have been reviewed by the Audit Committee and approved by the

INDIQUBE SPACES LIMITED Board of Directors of the Company in the meeting held on November 08, 2025. The complete Un-

(Formerly known as 'Indiqube Spaces Private Limited, Innovent Spaces Private Limited’) Audited (Standalone and Consolidated) Financial Result for the quarter and half year ended
o CNsLsOOKAOISPLOSSSS September 30, 2025 have been filed under Regulation 33 of SEBI (LODR) Regulation, 2015 with
- eqisiers e D , Lareame ampus, ranyammana ranara FoaE, ‘ " i 5
INDIQUBE “Devarabisananal, Outer Ring Road, Bengaluru 560103, Karnataka, India the stock exchange and are available on the website of the stock exchange at www.bseindia.com
GROW YOUR BUSINESS Phane; +5971 98000 92210, E-mail: cs.compliance@indiqube com, Website: wirdiciubee com

and Company's website www.lykis.com.
UNAUDITED FINANCIAL RESULTS FOR THE QUARTER AND HALF YEAR ENDED SEPTEMBER 30, 2025 The same can be accessed hy Sﬂanning the QR code.

The Board of Directors of Indigube Spaces Limited (“the Company”) at the meeting held
on November 08, 2025 approved the Unaudited Financial Results of the Company for the
quarter and halfyear ended September 30, 2025 (“the Results™)

The complete results with the Limited Review Report of the Statutory Auditors have been
posted on the website of stock exchanges (www.bseindia.com and www.nseindia.com)
and company's website at htips://indigube.com/investor/ and can be accessed by
scanning the QR code.

By order of Board of Directors
For Lykis Limited

Sd/-

Mr. Nadir Umedali Dhrolia
Managing Director

DIN: 03303675

Place: Mumbai
Date : November 08, 2025

For and on Behalf of the Board of Directors
INDIQUBE SPACES LIMITED

Sdf-
Pranav Ayanath Kuttiyat PUBLIC ANNOUNCEMENT
Place: Be ngaluru Karnataka Com pany SECFE’EHW and Cﬂmpliance Officer THIS 15 A PUBLIC ANNOUNCEMENT FOR INFORMATION PURPOSES ONLY AND IS NOT A PROSPECTUS ANNOUNCEMENT AND DOES NOT CONSTITUTE
Date: N b {r]g 25 Membershin No: A57351 AN INVITATION ORDFFER TO ACOQUIRE, PURCHASE DR SUBSCRIBE TO SECURITIES. NOT FOR RELEASE, PUBLICATION OR DISTRIBUTION DIRECTLY
8. Hoverinal = P ’ OR INDIRECTLY, OUTSIDE INDIA,
Node: The above informalion is in accordance with Regulalion 23 read with Regufafion 47 (1] of the SEB! [Listing Oblgalfions amd Disclosure Reguiremenis] Regulalions, 2045 \
Adhactors b02715
GSL

Scan this GR
Code fo view thi

CONCORD GALLARD STEEL LIMITED

e I lv I ro Our Company was incorporated on April 8, 2015 under the name of “Gallard Steel Limited’, a limited Company under the provisions of the Companies Act, 2013,
pursuant to-a Certificate of Incorporation issued by Registrar of Companies, Gwalior, Madhya Pradesh,

Registered Office: G-1, Sukh Sneh apartments, plot no. 168-M, Khatiwala tank; Indore. Madhya Pradesh - 452-014.

CO N c O RD E Nvl RO SYST E MS L I M ITE D Tel: +91 -'.EIEMJI?E‘EEEE | Enn.lar[:tPﬂlmn-: Pallavi Parihar, Company Secretary and Compliance Officer

Registered Office: 101, HDIL Towers, Anant Kanekar Marg, Bandra East Mumbai - 400051, India. E-mail: cs@pallardstesl.com | WebsHe: www.gallardstest.com | CIN: U28113MP2015PLCD34065
Email: cs@concordenviro.in, Website: www.concardenvira.in, CIN: L45209MH1899PLC1 20599 OUR PROMOTERS: Zakiuddin Sujauddin, Hakimuddin Ghantawala, Kaid Johar Kalabhai, Zahabiya Kalabhai and

Mariya Zakiuddin Sujauddin
NOTICE TO INVESTORS (“NOTICE")

Extract of Unaudited Consolidated Financial Results for the Quarter and Half Year ended September 30, 2025

{*in million)
Consolidated In reference to the Draft Red Herring Prospectus dated March 25, 2025 ("DRHP") filed with SME Platform of BSE (“BSE SME"), potential hidders/investors
e should nate the following:
Pasticiiure Quarter ended Half Year ended Year ended Zakiuddin Sujauddin (Promoter and Managing Director), Hakimuddin Ghantawala (Promoter, Whote Time Director and GFD) and Kaid Johar Katabhai (Promoter and
September | June 30, September | September | September | March 31, Chief Operating Officer) of Galard Steel Limited (“Company”) has sold 2.80,000 equity shares of the Company at T105/- per equity share, through off market
30, 2025 2025 30, 2024 30, 2025 30, 2024 2025 transaction on November 07, 2025 to below mentioned three shareholders (classified in public category).
Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) | (Unaudite Audited ; = ;
e -.-1 . w-] Ll } L - :I ‘HHL -tm-vl-l----"-q" -[~= -:I Date of Name of Mame ol Trans! Nature of | No. of shares Percentage of Pre-issue Price per | Consideration
1 | Tetal Incoma | 1,307.53 1,174 48 1,634 41 248204 2674.84 5.001.63 Transter Transleror me of Transleree Transaction | transferred | share capital of the Company | share (2) n?)
2 | Netprofit [ (koss) for the penod / vear from continuing operations {before Mowvember 07, : : Sageone — Fagship
tax, exceptional andfor extraordinary items) 4845 5R.09 206,68 106.54 183 51 64,65 9025 Kaid Johar Kalabfa Growth DE Fund 85.000 12 105 83,25.000
3 | Nelprohd [ {koss) for the penod | year from discontinued operations MNovember OF, oo y Sageone - Hagship ’
| (before tax, exceptional andior extraordinary Rerms) . (8.18) (10.49) (16,31} [16.38) (14.33) (67.00) 9095 HaklmuddinGhantawala Growth OF Fund ; 80.000 1.14 105 B4.00,000
4 | Mei profit/ {koss) for the pericd | vear from confinuing operaiions and Movember OF, " " ; Ui market = .
discontinued operations (after tax, excepbional andlot extraordinry tems) 4451 1119 173,00 86 10 156 96 B14.43 o025 Fakiuddin Sujauddin | Girira] Kanhaiyalal Malani Sl 41,000 .59 105 43,065,000
5 | Total comprehensive income [ {oss) for the penod / year MNovembar 07, casi, CpaTa e . |
l(Comprising Profi (ioss) for the period / year (aher tax) and 21 025 Zakiuddin Sugauddin Brifraj Malani _ 59,000 0.54 105 61,955,000
Oither Comprehenshie Income (after (ax)] 114.12 48,84 163.98 162,946 112.71 490 45 November 07 o . . 0 [
.- "| Kaid Johar Kalabh Kanhaivalal Mal 1 2 1 15,75,
& | Paid-up equity share capital 103,48 103,48 31.00 103,48 91.00 | 10346 2025 o Jotwar haloril | Glre anfialyatal hala : 5,000 0.2 05 179,000
7 | Reserves [excluding Revaluation Reserve as shown in Balance Sheet) 5.233.27 2,80,000 4.00 2,94,00,000

4 | Eamings per equity share (Face value of T 5 each) (guarterly & half Please note that the Equity Share transfemred pursuant to the Secondary Transfers, being the pre-issue equity share capital shall be subject to Lock=in, in accordance
yearty EPS is not annualised) from continuing operations with terms of Regulation 238 of the SEBI (ICDR) Regulabons, 2018,
Basic / Diluted 9 ET 3 AR 10:40 E D5 RG99 30 &4 The aforementioned fransferees are not connected o the issuer company or its promoters, promoter group, directars, KMPs or SMPS in any manner,

The above notice i3 to ba read in conjunction with the DRHF Further, the company will suitably update the relevant section in the Red Herring Prospectus and Prospectus
to be fited with ROC, SEBI and BSE, to refiect the factual position pursuant to the Secondary Transler as on the date of the Red Herring Prospectus and Prospectus.

9 | Eamings per equity share [Face vakue of T 5 each) [quarterly & half
veary EPS is not annusiized) from discontinued operstions

Basic / Diluled (0.40) [0.49) {0.83) {0,8%) {1.89) (3.55) BOOK RUNNING LEAD MANAGER TO THE ISSUE | REGISTRAR TO THE ISSUE | COMPANY SECRETARY AND COMPLIANGE OFFICER
10 | Eamings per equaty. share (Face value of 5 each) (quarierly & half yearly A PIT "~
EFS 5 not annuaized) from continuéng operations and discontinued SEREN c A8, AL “ﬂtﬂhﬁly L‘F:H..L“’ Qiﬁl-
operations Clevate Your Patential ST, e —— o
Basc / Diluted 247 128 251 4.18 r.10 2.z SEREN CAPITAL PRIVATE LIMITED ANKIT CONSULTANCY PRIVATE LIMITED GALLARD STEEL LIMITED
Malss Registered Office: Office no. 601 o 605, Address: B0, Elactronic Complex, Pardeshipura, | Pallavi Parihar, Lompany Secretary and Compiance Officer
TR ; g o 1k 1hE-
1 Information of Unaudited Standatone Financial Results of the Company is as under - Raylon Arcade, Kondivita, J.B. Nagar, Mumbai, | indare (M.R) 452010, India Atdress: G-1, Sukh Sneh apartments, plot no: 168-,
{*in million) Maharashtra — 400058 - i Khatiwala tank, Indore, Madhya Pradesh - 452-014
o Telephone: +91 0731-4949444 ; F -
Standalone Tel. No.: +91-22-46011056 i Tel. No.: + 016644422252
s Email: compliance@ankitanling.com Email: csmaaliardstieel com
Email: infod@sarencapital.im @0
Barticisiars Quarter ended Half Year anded Year ended s Er_“:;m g Investor Grigvance Email: investor@ankitoniing.com | Website: www gallardsteel com _
September | June 30, September | September | September | March 31, ; W'iu i . it il Website: hittps:/www.ankitonline com Investors can contact our Gox 'npar'g.- :ae-"re'ran. aruu4n1p'llanr:r:
30,205 | 2025 30,2024 | 30,2025 | 30,2024 | 2025 SERIFEMONAE Y Contact Person: Saurabh Maheshwar Otficer. Lead Managers or Registrar 1o the Issue, in case of any
(Unaudited) | {Unaudited) | (Unaudited) | {Unaudited) | (Unaudited) | (Audited) SRR PR/ SErmonmE Y SEBI Registration Number: INROD00DOT67 ML O [05 SR SNSRI S A 0N (o
T BT S e | cmena | T Gt || Contact Person: Akun Goyal/Ankit Maheshwan 3 iy of letter of allotmant, non- cradit of allatted Equity shartesin the
|‘"". 1 :D1EII In':l:ln‘i‘:' 155 IE-E 1?93-5 | 5"1’.1'. -3-31:!.{ | 2-393-3 SHHEE SEH‘I FIE{_IH. Hﬂ..- IN hgul:lu{l-l 31 EE EIH,' LI.' 51 |:1'i:||'l.|'|f"1 !;IE&F'TEI:II:I.:II:IJI'J FEEFEEH'I'E hen.ﬂfitmn‘r AnCarmnt: nDn,rEEEip[ .:,1' re'l'und Drle'r-E
B | Netprofit / (koss) for the period / year (befars tax, exceptional and/ ard mon-recalpt of funds by electronic mode g1,
of gxtranrdinary Hams) 6.08 h2.58 7.68 LE.BE 1010 40.18
e - v = T ']1 I:hl - o TR 4 All capitahized terms used hergin and not specificaily defingd shall kave the same meaning as ascribed to them in the DRHE
el profit / (koss) for the pericd | year {after tax, exceplional and'or
extraordinary ilams) t 10.21 3052 6.45 49,73 8.76 31.32 EOC R LATIL ST EL LINTPED
- On behall of the Board of Directors
2 The above is.an exiract of the detailed format of Consolidaied and Siandalone financial results for the quarder and half vear ended September 30, 2025 filed with Stock 5/d-
Exchanges under Regulation 33 of the Securities and Exchange Board of india (Listing Obligations and Disclosure Requirements) Regulations, 2015, The full format of the Place: Indore Pallavi Parihar
above Financial Results are available on the websites of Stock Exchanges (www.bseindia.com and www.nseindia.com) and company's website at {www.concordenviro.in) Date: November 08, 2025 Company Secrefary and Compliance Officer

;"'E iﬂ'”‘d E&“L%HWHEF:_E‘JWSH":"'"H ""E"ﬂﬁﬁlﬂdEIF"U“JEd bekw . - s : o . GALLARD STEEL LIMITED is proposing, subject to applicable statutory and regulatory reguirements, receipt of requisite approvals. market conditions and other
3' The Standalone and Cﬂ.-ﬁm'dﬂlﬂd financial resulls rﬂ.-r':hE |.'|L|3|':Ef and half year e wiad SEpt'Emﬂ‘E'f d"q.-', 2hEE have been reviewed h}' the Audit Commidtze and HFlFl'C'u'EE' h}' lhe C-IJI'ISiIIEfE'[iIJHE. to UI‘IUBI’IEHE an ini.!ja: F]I"-I t|||': U”Er m TIE Eﬂl"::r' SHEI'E:E Elﬂ-lj has fIIEI.,'E [hE DH HP dﬂﬂﬂ |"-|'|EITE|'I EE-. 2{]25 W"lh BSE SME ThE DHHF iS ElualiatllE! an the

Board of Dieclors al helrrespective mestings held on November 07, 2025. website of BSE at www.bssindia.com and on the website of the BRLM, i.2. Seran Capital Private Limited at www.serencapitalin and the website of our Company at
www.palardstesl. com . Any potential investors should note that investment in equity shares involves a high degree of risk and for details relating to the same, please
refer to the Red Herring Prospectus including the section titled “Risk Factors” baginning on page 26 of the Draft Red Herring Prospectus.

The Equity shares have not been and will not be registered under the 1,5, 2ecurties Act of 1933, as amended (the "Securilies Acl™) or any state securities laws in the
United States, and unless so registered. and may not be issuad or sold within the United States, axcept pursuant 1o an exemption from, or in a transaction not subject

Scan QR Code
fo readudelailed Ear CONCORD ENVIRO SYSTEMS LIMITED to, the registration requiremeénts of the Securities Act and in accordance with any applicable U.5. State Securibies laws. The Equily Shares are being issued and sold
financial results Sai- outside the United States in ‘offshore transactions’ in reliance on Regulation "S" under the Securities Act and the applicable laws of each jurisdiction where such issues

Prerak Gogl and sales are made. There will be no public offering in the United States. AdBaaz

Exacutiva Director
DIN: 00348563

Place: Mumbai
Diate: Movember 07, 2025
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IN THE HIGH COURT
OFJUDICATURE AT MADRAS
(APPELLATE SIDE JURISDICTION)
S.A.No. 38 of 2010
MSE Financial Services Limited
Rep. by its Executive Director
P.G. Chandra Mohan

....Appellant
Reliance Industries Limited
& 4 others ... Respondents
To,

Gy
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2 L6 (YPlgaledlbE Smenen(hissTear Sauflsms Qeimiurg HéRme (g a|samer
Hnieier S&ler @IS GaTT&eT &1 IhEsfSg6Targ).
@ns Héhme (pgajser Hinearsdsar @lensmmugeanorer www.saverahotel.com-sv
G@eusflufi_tiu’ Qsrererr.  Gueyid &6 Qar@ssiu’(Hster QR @ouiiienL  soGaeor

A. Nina Reddy
Blifeura @& G ey

CunseirL. s&asssT SEBI (Lligwedlle sLemwsst womid GeusfiiLbhsse
Caemeaussit) afld\pemmaser, 2015-6r e9)pemm 33 Lmmid elSlpsmm 47(1)-6T Lip 2 6TaTs.

1.Prashanthi & Co.
Rep. by its ProprietorC. Gopi
No. 89/27, Vellala Street,
Purusawalkam, Chennai -
2.J. Danushkoti
No. C-56, First Main Road,
Anna Nagar, Chennai - 600 102.
Please take notice that the above
Second Appeal In S.A.No. 38 of 2010
were filed by the appellant herein
against the Respondents. In which
you are the Respondents 3 & 4. The
case came upon for hearing before
the Hon’ble High Court, Madras on
03-11-2025 and her Lordship was
pleased to order paper publication
to you and further posted the
Second Appeal on 27-11-2025. As
per the order of the Hon’ble High
Court, | am taking notice to both
of you. Hence you were hereby
given notice and be present before
the Hon’ble High Court, Madras on
27-11-2025 at 10.30 A.M either in
person or through your counsel,
failing which the case will be
decided in your absence.
P. DINESH KUMAR
ADVOCATE
COUNSEL FOR APPELLANT
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